IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

05.02.2025

.|IName of

Case No. amount
.]Applicant Fee
1 |P K BARIK 19582/2025 [05.02.2025 |[CRLREV/503/2022 |7 | CHEN
2 |a K saHOO 19584/2025 05.02.2025 [WP(C)/1630/2017 |7 | o
3 |S K PRADHAN 19590/2025 05.02.2025 |CRP/19/2019 7 | oo
4 L D KABI 19592/2025 05.02.2025 |WP(C)/6144/2023 |10 | c |
5 |B B MALLICK 19593/2025 05.02.2025 |ABLAPL/1232/2022 |7 | oo
6 |B MAHALI 19594/2025 |05.02.2025 |WP(C)/6144/2023 |10 | c |
7 |s swAIN 19595/2025 |05.02.2025 |MACA/791/2019 7 | oo
|8 |k sarOO 19597/2025 |05.02.2025 |ABLAPL/978/2025 |7 | oo
9 |B PARIDA 19600/2025 05.02.2025 |[CMP/759/2024 7 | oo
|10 |L K MOHANTY 19604/2025 |05.02.2025 [WP(C)/24685/2020 |7 141.00,3*41 (0 |
11 |S K MISHRA 19605/2025 05.02.2025 |[WP(C)/31346/2024 |7 | oo
12 |B R SENPATI 19606/2025 [05.02.2025 |LAA/40/2015 7 | v
|13 |S MOHARANA 19607/2025 05.02.2025 [WP(C)/15996/2005 |7 | SR
14 |M K DaS 19608/2025 [05.02.2025 |ABLAPL/10784/2021 |7 | SR
|15 |A TANDIA 19609/2025 (05.02.2025 |CRLMP/1587/2024 |7 | SR
16 |G D MALLICK 19610/2025 05.02.2025 [WP(C)/7819/2009 |7 | SR
17 D K JENA 19611/2025 [05.02.2025 [WP(C)/19024/2022 |7 | o |
18 |B R KAR 19613/2025 (05.02.2025 [SAO/2/2016 |7 | SR
19 |H K PANDA 19614/2025 [05.02.2025 |WP(C)/11764/2011 |7 | o |
20 |K C PANDA 19616/2025 (05.02.2025 [WP(C)/362/2025 |7 | SR
21 |R C BARIK 19617/2025 05.02.2025 [WP(C)/7709/2003 |7 | |
22 |R C BARIK 19620/2025 [05.02.2025 |[WA/104/2020 7 | v
23 |K P BEHERA 19623/2025 [05.02.2025 |0JC/6341/1994 |7 | v
24 |H K MALIK 19627/2025 [05.02.2025 |0JC/3480/1986 7 | v |
25 |B R SENAPATI 19635/2025 [05.02.2025 |RPFAM/309/2023 |7 | v |
26 |G C BARIK 19638/2025 [05.02.2025 |[WA/417/2021 7 | v |
‘27 o MRS ‘9644/2025 ‘05.02.2025 ABLAPL/1053/2025 ‘10 ‘ ‘c ‘
28 |PC DAS(2) 19658/2025 [05.02.2025 |RPFAM/438/2023 |7 | v |
29 |B SAHOO 19660/2025 [05.02.2025 WP (C)/13683/2024 |7 | v |
‘30 Ry RANIAR ‘9662/2025 ‘05.02.2025 ABLAPL/1147/2025 ‘10 ‘ ‘c ‘
|31 |MOHENDRA DALAI  [9663/2025 [05.02.2025 |ABLAPL/1151/2025 |10 | lc |




132 |L PRADHAN 19666/2025 [05.02.2025 |[WP(C)/10185/2024 |7 | v |
133 |B N SARANGI 19668/2025 [05.02.2025 WP (C)/3636/2020 |7 | v
134 M K RANA 19669/2025 [05.02.2025 |0JC/9283/1993 |7 | v
135 |P K BARIK 19670/2025 05.02.2025 |FA/429/1977 |7 | |
136 |S DASH 19686/2025 [05.02.2025 |[WP(C)/3236/2025 |10 | lc |
137 |s K SWAIN 19687/2025 [05.02.2025 |WP(C)/29647/2022 [10 | lc |
38 A A 9696/2025 [05.02.2025 |WP(C)/32638/2024 |10 c
39 T i UHAR 9701/2025 (05.02.2025 |ABLAPL/1081/2025 |10 c
g0 [SELIADY AU 9704/2025 (05.02.2025 |ABLAPL/1084/2025 |10 c
|41 |G JAYASINGH 19705/2025 [05.02.2025 |CRLMC/209/2022 |7 | v
|42 |S K PARIDA 19709/2025 [05.02.2025 [WP(C)/28501/2013 |7 | SR
143 |T K KAMILA 19721/2025 [05.02.2025 [WP(C)/41727/2023 |7 | o |
144 |3 P KAR 19723/2025 |05.02.2025 |ABLAPL/7188/2020 |7 | SR
|45 |M N MOHANTY 19726/2025 [05.02.2025 |WP(C)/11761/2019 |7 | o |
46 |[B. K. DAS 19731/2025 |05.02.2025 |CRLA/947/2024 10 | c |
4.00,3%4 ‘
47 |D K PATI 9734/2025 |05.02.2025 |FA/168/1991 7 sent to [U
Xerox
|48 A K JATI 19737/2025 [05.02.2025 |FAO/73/2014 7 | v
149 |S. P. SAMANTA 19738/2025 [05.02.2025 |CRLMC/4114/2024 |10 | c |
|50 |P K LENKA 19739/2025 |05.02.2025 |RVWPET/146/2024 |7 | SR
51 |G. JAYSINGH 19743/2025 |05.02.2025 |[CRLMC/273/2025 |10 | c |
52 |An. K. DAS 19748/2025 [05.02.2025 |FAO/592/2024 10 | c |
53 |a. K. Das 19751/2025 05.02.2025 |FAO/496/2024 10 | c |
54 |D. BISWAL 19776/2025 |05.02.2025 |[WP(C)/3108/2025 |10 | c |
|55 |LOKANATH SAHOO  [9778/2025 [05.02.2025 |[WP(C)/41579/2021 |7 | SR
|56 |MANOJ KUMAR PANI [9779/2025 [05.02.2025 [BLAPL/9933/2024 |7 | o |
57 |B B ROUT 19783/2025 |05.02.2025 |[CRLMC/856/2024 |10 | c |
|58 |MANOJ KUMAR PANI [9787/2025 [05.02.2025 |CRLMC/285/2025 |7 | o
|59 |MANOJ KUMAR PANI [9788/2025 [05.02.2025 |BLAPL/2/2025 |7 | o
‘60 oL UANSHY ROMR ‘9789/2025 ‘05.02.2025 BIAPL/11126/2024 ‘7 ‘ U ‘
|61 |MANOJ KUMAR PANI [9790/2025 [05.02.2025 |[WP(C)/3473/2025 |7 | v
|62 |JUDHISTHIR SAHOO [9792/2025 |05.02.2025 |WP(C)/31/2025 7 | v
163 |JUDHISTHIR SAHOO [9794/2025 (05.02.2025 |WP(C)/28/2025 |7 | v
64 |R K MOHABHOI 19800/2025 [05.02.2025 |[WP(C)/3192/2025 |10 | lc |
165 |R K MOHABHOI 9801/2025 [05.02.2025 |[WP(C)/3210/2025 |10 | lc |
66 |R K MOHABHOI 19802/2025 [05.02.2025 |[WP(C)/3196/2025 |10 | lc |
67 |R K MOHABHOI 19803/2025 [05.02.2025 |[WP(C)/3205/2025 |10 | lc |
168 |R K MOHABHOI 19804/2025 [05.02.2025 WP (C)/3213/2025 |10 | lc |
69 |P.K.DAS 19805/2025 [05.02.2025 |CMP/761/2024 0 | lc |
170 |R K MOHABHOI 19806/2025 [05.02.2025 |[WP(C)/3216/2025 |10 | lc |




71 |R K MOHABHOI 19807/2025 [05.02.2025 |[WP(C)/3218/2025 |10 | lc |
172 |R K MOHABHOI 19808/2025 [05.02.2025 |WP(C)/3284/2025 |10 | lc |
173 |R K MOHABHOI 19809/2025 [05.02.2025 |WP(C)/3164/2025 |10 | lc |
|74 |R K MOHABHOI 9810/2025 [05.02.2025 |[WP(C)/3199/2025 |10 | lc |
175 |R K MOHABHOI 19811/2025 [05.02.2025 |WP(C)/3207/2025 |10 | lc |
|76 |R K MOHABHOI 19812/2025 [05.02.2025 |[WP(C)/3161/2025 |10 | lc |
177 |R K MOHABHOI 19813/2025 05.02.2025 [WP(C)/29475/2024 |10 | lc |
78 |R N BARIK 19814/2025 [05.02.2025 |CONTC/7058/2024 |10 | lc |
79 |R SETHI 19815/2025 [05.02.2025 |CONTC/7191/2024 |10 | c |
‘80 ol KANTR ‘9816/2025 ‘05.02.2025 WP (C) /2976/2025 ‘10 ‘ ‘c ‘
|81 |SARAT DASH 19817/2025 [05.02.2025 |WP(C)/2981/2025 |10 | c |
|82 |U CHHOTRAY 19818/2025 |05.02.2025 |[CONTC/7562/2024 |10 | c |
183 |A K SAHOO 19820/2025 |05.02.2025 |[CONTC/8197/2024 |10 | c |
|84 |a Das 19821/2025 05.02.2025 [WP(C)/191/2025 |10 | c |
185 |aDvV. 19824/2025 |05.02.2025 |[CONTC/5826/2024 |10 | c |
86 [omro  SOTTAM 9825/2025 (05.02.2025 |WP(C)/3428/2025 |10 c

187 | K PANDA 19826/2025 |05.02.2025 |[CONTC/4413/2024 |10 | c |
88 (Do ooT AN 9827/2025 [05.02.2025 |WP(C)/3438/2025 |10 c

|89 |D BISWAL 19828/2025 [05.02.2025 |[CONTC/7736/2024 |10 | c |
190 |B SAMAL 19829/2025 [05.02.2025 |WP(C)/3414/2025 |10 | lc |
191 |D BISWAL 19830/2025 [05.02.2025 |CONTC/7735/2024 |10 | c |
‘92 o PURDSOTERN ‘9831/2025 ‘05.02.2025 WP (C) /3440/2025 ‘10 ’ ’c ’
193 |D BISWAL 19832/2025 (05.02.2025 |[CONTC/7737/2024 |10 | c |
94 [P K SWAIN 19835/2025 [05.02.2025 |CONTC/7789/2024 |10 | c |
95 |B K SWAIN 19836/2025 05.02.2025 [WP(C)/2666/2025 |10 | c |
96 |B K SWAIN 19838/2025 [05.02.2025 |[WP(C)/2897/2025 |10 | c |
197 |K PARIDA 19839/2025 [05.02.2025 |CONTC/5236/2024 |10 | c |
98 |B D BISWAL 19843/2025 [05.02.2025 |CONTC/5811/2024 |10 | c |
‘99 7S MANORANJAN ‘9848/2025 ‘05.02.2025 CONTC/5997/2024 ‘10 ’ ’c ’
1100 ASHOK KU RANA 19851/2025 [05.02.2025 |[WP(C)/2518/2025 |10 | lc |
1101 |D BISWAL 19852/2025 [05.02.2025 |CONTC/6591/2024 |10 | c |
1102 [K SAHOO 19857/2025 [05.02.2025 WP (C)/3288/2025 |10 | lc |
1103 |T K NAYAK 19862/2025 [05.02.2025 WP (C)/2555/2025 |10 | lc |
1104 B K DAS 19864/2025 [05.02.2025 |WP(C)/1386/2025 |10 | lc |
1105 [BK SWAIN 19869/2025 [05.02.2025 |[WP(C)/3159/2025 |10 | lc |
1106 |S DASH 19870/2025 [05.02.2025 WP (C)/1247/2025 |10 | lc |
1107 [U CHOTTRAY 19872/2025 05.02.2025 |[WP(C)/3484/2025 |10 | lc |
1108 |AK PANDA 19873/2025 05.02.2025 |[WP(C)/2511/2025 |10 | lc |
1109 |S NAYAK 19874/2025 05.02.2025 |[WP(C)/19094/2019 |10 | lc |
1110 |S NAYAK 19875/2025 05.02.2025 |[WP(C)/19096/2019 |10 | lc |




1111 [CR NAYAK 19877/2025 [05.02.2025 |MACA/935/2024 0 | c |

112 [K K NATH 19878/2025 [05.02.2025 |[WP(C)/158/2024 |10 | lc |

1113 |CR NAYAK 19879/2025 [05.02.2025 |MACA/136/2025 0| lc |

1114 [P K MOHANTY 19880/2025 [05.02.2025 |WA/224/2025 10| lc |

1115 M NAIK 19881/2025 [05.02.2025 |WP(C)/32323/2024 [10 | lc |

1116 |S DASH 19884/2025 [05.02.2025 |[WP(C)/949/2021  [10 | lc |

1117 M NAYAK 19889/2025 05.02.2025 [WP(C)/2454/2014 |10 | lc |

1118 [P K DAS 19890/2025 05.02.2025 [WP(C)/2454/2014 |10 | lc |
M/S PRADIPTA

119 zUﬁAEAiiigiﬁAgAi' 9892/2025 (05.02.2025 |CONTC/5691/2024 |10 c
DASH.

1120 [P K JENA 19893/2025 05.02.2025 |[WP(C)/2866/2025 |10 | lc |
M/S PRADIPTA

121 gUﬁAEAiiigiﬁAgAi’ 9898/2025 (05.02.2025 |CONTC/5324/2024 |10 c
DASH.

122 [B.K. SWAIN 19899/2025 (05.02.2025 |[CONTC/5821/2024 |10 | c |

1123 [B.K. SWAIN 19900/2025 |05.02.2025 |[CONTC/5822/2024 |10 | c |

124 |PK JENA 19901/2025 |05.02.2025 |WP(C)/2856/2025 |10 | c |

1125 |B.K. SWAIN 19902/2025 |05.02.2025 |[CONTC/5830/2024 |10 | c |

1126 |B.K. SWAIN 19905/2025 |05.02.2025 |[CONTC/5829/2024 |10 | c |

1127 |[K PARIDA 19906/2025 |05.02.2025 |[CONTC/5827/2024 |10 | c |
M/S PRADIPTA

128 SUﬁAEAiiigﬁﬁAgAi’ 9907/2025 |05.02.2025 |CONTC/5325/2024 |10 c
DASH.
M/S PRADIPTA

129 gUﬁAﬁAiiigiﬁAgAi' 9908/2025 [05.02.2025 |CONTC/5321/2024 |10 c
DASH.

1130 |K PARIDA 19910/2025 [05.02.2025 |CONTC/5294/2024 |10 | c |
M/S PRADIPTA

131 SUﬁAEAiiigﬁﬁAgAi’ 9911/2025 [05.02.2025 |CONTC/5322/2024 |10 c
DASH.

1132 [N SAHOO 19912/2025 [05.02.2025 |CRLMC/3681/2023  [22.00 | v
M/S PRADIPTA

133 zUﬁAﬁAiiigingAi' 9914/2025 [05.02.2025 |CONTC/5323/2024 |10 c
DASH.
M/S P.K

134 SQEE?EQ?AE'KS N 19915/2025 (05.02.2025 |CONTC/5487/2024 |10 c
DASH.
M/S P.K

135 ;igg?g??AE'Ks N 19916/2025 105.02.2025 |CONTC/5488/2024 |10 c
DASH.

1136 [B.K. SWAIN 19917/2025 |05.02.2025 |[CONTC/4130/2024 |10 | c |




1137 [B.K. SWAIN 19918/2025 |05.02.2025 |[CONTC/4196/2024 |10 | c |
138 |S MOHARANA 19924/2025 (05.02.2025 |[WP(C)/2334/2025 |10 | c |
1139 |M NAYAK 19925/2025 05.02.2025 [WP(C)/2732/2025 |10 | c |
140 S ASTANKA SHEREAR l9997/2025 (05.02.2025  [we(C)/28713/2024 |10 c
P K PATTANAYAK,
141 N MALLICK, D K  |9928/2025 |05.02.2025 |CONTC/5690/2024 |10 c
DASH.

1142 [P K NAYAK 19930/2025 [05.02.2025 |CONTC/6395/2024 |10 | c |
1143 |MR.P.C.CHHINCHANI [9934/2025 [05.02.2025 |[WP(C)/13075/2016 |10 | c |
1144 |S K SUNDARA 19935/2025 05.02.2025 |[WP(C)/11581/2015 |10 | c |
1145 B K PATI 19936/2025 [05.02.2025 |[WP(C)/11581/2015 [10 | lc |
1146 D D MOHANTY 19944/2025 [05.02.2025 |RVWPET/269/2024 |10 | lc |
1147 |P MANGARAJ 19945/2025 [05.02.2025 WP (C)/23757/2023 |7 | v
1148 |T R DAS 19947/2025 [05.02.2025 |JCRLA/106/2018 |7 | v
1149 |T R DAS 19948/2025 [05.02.2025 |BLAPL/14402/2023 |7 | v
1150 |M BEHERA 19949/2025 [05.02.2025 |[WP(C)/7941/2018 |7 | v
1151 M. NAYAK 19952/2025 [05.02.2025 |CRLMP/119/2025 |10 | lc |
1152 M. NAYAK 19953/2025 [05.02.2025 |CRLMP/130/2025 |10 | lc |
1153 |P. K. DAS 19954/2025 [05.02.2025 |CRLREV/611/2024 |10 | lc |
1154 |P. PANDA 19955/2025 [05.02.2025 |[WP(C)/32873/2024 |10 | lc |
|155 |S. K. SWAIN 19956/2025 |05.02.2025 |WP(C)/22453/2024 |10 | c |
1156 B K PARDHI 19957/2025 [05.02.2025 |CMAPL/701/2023 |10 | ic |
1157 A K JATI 19959/2025 [05.02.2025 |CMAPL/27/2023 0 | c |
1158 [P. L. MISHRA 19961/2025 05.02.2025 |[CMP/1/2025 0 | lc |
1159 [B. BARIK 19962/2025 [05.02.2025 |[WP(C)/2949/2025 |10 | lc |
1160 |P. K. PARIDA 19964/2025 [05.02.2025 |FAO/526/2024 0 | c |
1161 L. D. SAHOO 19970/2025 [05.02.2025 |CMAPL/435/2024 |10 | c |
1162 |SK BISWAL 19985/2025 [05.02.2025 |ABLAPL/12498/2024 (10 | c |
1163 |R SETHI 19986/2025 [05.02.2025 |ABLAPL/12991/2024 (10 | c |
1164 R. SAMAL 19988/2025 [05.02.2025 |[WP(C)/25707/2024 |10 | c |
1165 A SAHU 19992/2025 [05.02.2025 |BLAPL/12788/2024 |10 | lc |
1166 |GC JENA 19993/2025 [05.02.2025 |BLAPL/9996/2024 |10 | lc |
1167 |P. K. MOHANTY 19997/2025 05.02.2025 |[WP(C)/2453/2025 |10 | lc |
1168 |D. LALA 19999/2025 05.02.2025 |[WP(C)/3115/2025 |10 | lc |
1169 |D. LALA 110000/202505.02.2025  |[WP(C)/2694/2025 |10 | lc |
1170 B K PANDA 110001/2025(05.02.2025 |CONTC/543/2025 |10 | lc |
‘171 i ‘10002/2025‘05.02.2025 BLAPL/883/2025 ‘10 ‘ ‘c ‘
|172 B B ROUT 110003/2025(05.02.2025 |BLAPL/7340/2024 |10 | lc |
[ | | ITotal 11582

NIC




